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(b) if so, whether the Commission has
also drawn the attention of the Railways
for not meeting the target of 118 million
tonnes of the revenue earning traffic in
the first six months of the .financial year
1982-83;

(c) what were the other objections
raised by the Planning Commission dur-
ing the quarterly review of the infra-
structure;

(d) whether Commission has also taken
up with the Railways the slow coal
movement leading to  building
pithead stocks; and

(e) what steps Railways have taken
to remove the objections raised by the
Planning Commission during the quar-
terly review? :

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) The Na-
tional Transport Policy Committee
(1980), set up at the instance of Plan-
ning Commission, has recommended that
if transport needs of the area can be
adequately met by road services, uneco-
nomic branch lines on all the three gaug-
es should be closed down, with the ex-
ception of—

(i) those lines on broad and metre
gauges which, in the form of
short spurs, may serve as al-
ternative routes to relieve con-
gestion by connecting them to
suitable points on existing rout-
es either as they are or after
conversion; and

(ii) the Central India narrow gauge
system and some narrow gauge
hill sections.

(b) No.

(c) No specific objections have been
raised by the Planning Commission.

(d) No.
(e) Does not arise.
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Upgradation of Class I and Class IV
3193. SHRI NARAYAN CHOUB;

EY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government have issued”
any circular regarding upgradation of
classmandclassIVartisanstaﬁonthe
Indian Railways;

(b) if so, what are the main points
thereof and how many railway emp-
loyees will be benefited, zone-wise, and
how many have actually been benefited
by its actual implementation zZone-wise;

(c) is there any direction in that cir-
cular asking the Zonal Railway Admins-
tration to reduce strength of class IV
artisan staff by 5 per cent in the open

use and 3 per cent in the workshops;
and

(d) if so, whm are the reasons for the
same?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C.
K. JAFFER SHARIEF): (a) Ministry of
Railways have issued orders to the
Zonal Railways etc. for reclassification
of some of the existing un-skilled and
semi-skilled jobs on the Railways.

(b) The main points are:—

(i) some of the present trades de-
signated as semi-skilled should be
reclassified as skilled grade.

(i) Existing unskilled artisan stren-
gth to the extent of 60 per cent
in production units and work-
shops & 50 per cent in the open
line establishments and Research
Designs & Standards  Organisa-
tion should be allotted the semi-
skilled grade,

It is expected that an all Indian Railways
about 1.29 lakhs of artisan staff would
be benefited on account of these orders.
Zone-wise details of the staff actually
benefited have been called for from the
Railways and information in this regard
will be laid on the Table of the Sabha,

(c) and (d). Yes. The reduction. is re-
quired to be made only in unskilled staff
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1o offset partly the additional  expendi-

dure involved in re-classification.
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Ancient Art Objects exhibitions in States

3195. SHR1 VIJAY KUMAR,
YADAV: Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state:

(a) whether the Government propose
to organise Ancient Art Objects exhibi-
tions in the States on the pattern of
Foreign Exhibitions in National Museum
and National Exhibitions in  Foreign
Countries; and

(b) if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) No,
Sir,

(b) Does not arise,

Smuggling of Antiquities and Art ob-
jects to foreign countries

3196. SHRI VIJAY KUMAR
YADAV: Will the Minister of EDUCA-
TION AND CULTURE be pleased to
pleased to state:

(a) whether Government are aware
that smuggling of antiquities - and Art
objects 10 foreign countries are rampant
in the country specially from Nalanda
district in Bihar State;

(b) if so, details of the thefts commit-
ted in different museums and other plac-
es of such objects in the country and
loss incurred due to that from 1975—
1982; and

(c) what steps Government have taken
to stop such thefts and smuggling?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) There





